M.Cr.C. No.41490/2020 1
The High Court Of Madhya Pradesh

Indore : 23/10/2020 :-

Shri A.K. Khare, learned counsel for the applicant.
Shri  S.R. earned , DAG for the non-

Aiyer*

Digitally signed by
Jagdishan Aiyer
Date: 2020.10.23
15:55:34 +05'30'



		2020-10-23T15:55:34+0530
	Jagdishan Aiyer




